t1 TEM NO. 108 Court No. 2 SECTION | X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 7127 OF 2008
NI RAJ Appel lant (s)
VERSUS

STATE OF MAHARASHTRA & ORS. Respondent ( s)

Date: 03/06/ 2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DEEPAK VERNA
HON BLE MR JUSTI CE C. K. PRASAD
(Vacati on Bench)

For Appellant(s)
M. Shivaji M Jadhav, Adv.

For Respondent (s) M. Venkat Subranmani am Adv.
Ms. Asha Gopal an Nair, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

In the light of the additional documents filed by
the petitioner, |earned counsel for the respondent prays
time to seek instructions. Li st the matter next week.

(Ganga Thakur) (Neeru Bala Vij)
PS to Registrar Court Master



